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the Central Assistance. The States
not classified as Special category
States are governed by the modified
Gadgil Formula as under:—

(i) 60 per cent op the basis of
population

(ii) 20 per cent on the basis of
per capita income only to the
States having per capita income
below the national average;

(iii) 10 per cent on the basis of
tax effort;

(iv) 10 per cent on the basis of
Special problems of States,

It may also be mentioned that the
Central Assistance of Rs. 1600 cro-
res has been allocated to non-Special
Category Siates on the basis of In-
come Adjusted Total Population for-
mula. Besides an amount of Rs, 1355
crores have been allocated for Hill
and Tribal areas and North Eastern
Council Plans and Rs, 1450 crores
for externally aided projects.

(b) Information was laid on thc
Table of the House on 24-11-80 in
fulfilment of an assurance given for
Lok Sabha Unstarred Question No.
6968 dated 6-8-80.

(c) Yes, Sir. The cxpenditure in-
curred in the districts of Leh and
Kargil is assisted by the Centra] Go-
vernment in the form of 90 per cent
grant and 10 per cent loans. Ia view
of this, all expenditure cxclusively
benefiting the districts of Lch and
Kargil hag to be reflected in the Dis-
trict Plan.

(d) The Statc Government has
been approached to indicate yearwise
break-up of budget allocation for
Leh and Kargil districts for 1979-80,
1980-81 and 1981-82 showing allo-
cations made for Power projects se-
parately.

Accepted Principle of Schemes .of
J.C.M. for Central Government

.Employees
5192. SHRI KRISHNA CHAN-
DRA HALDER: Will the Minister
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of HOME AFFAIRS be pleased to
state:

(a) whether as per accepted prin-
ciple and spirit of scheme of the
Joint Consultative Machinery for
Central Government employees stni-
pulates the presence of the Leader of
theh staff side in the main office
where the Chairman of the Official
side also sits;

(b) if not, the correct position as
per the scheme of Joint Consultative
Machinery in this respect; and

(c) the reasons for the same?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS AND IN THE DEPART-
MENTS OF PARLIAMENTARY
AFFAIRS (SHRI P. VENKATA-
SUBBAIAH): (a) No, Sir.

(b) and (c), The Scheme of Joint
Consultative Machinery has been for-
mulated for consultation and nego-
tiation on staff problems, which has
no particular relevance to the pre-
sence of the staff side Leader in the
main office of the Chairman of the
Joint Council.

Malpractices by M/s, Ansal Propor-
ties and Industrial Private Ltd.,
Delhi

5193. SHRI N. SOUNDARAJAN:
Will the Minister of LABOUR be

pleased to state:

(a) whether it is a fact that M/s.
Ansal Propertics and Industries Pvt.
Ltd., Declhi js giving Indian money
as cheque to its employecs working
in Iraq;

(b) if so, what steps Government
of India propose to take to prevent
the act; and

(c¢) what penal action Government
of India are going to take against that
company?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR



109 Written Answers
{SHRIMATI RAM DULARI SIN-
HA): (a) to (c¢). The information
is being collected and will be laid on
the table of the House as soon as it
is available.

Inspection of Roro Asbestos Mines
by Mr. R. J. Hamilton

5194. SHRI INDRAIJIT GUP-
TA: Will the Minister of LABOUR
‘be pleased to state:

(a) whether the Roro Asbestos
Mines near Chaibasa, Singhbhum
district of Bihar, was inspected on
28 November, 1978 by Mr. R. J.
Hamilton, a dust control expert from
International Labour Organisation;

(b) if so, whether he confirmed
the wide spread prevalence of As-
bestos is a fatal occupational disease
affecting the lungs;

(¢) whether any health safety and
prevention measures have been intro-
duced and if so, what;

(d) whether any action has Dbeen
taken to compe] the Birla manage-
ment of the mines to take adequate
measures for the protection of the
workers many of whom have died
from Asbestos is infection; and

(e) if wot, reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR
(SHRIMATI RAM DULARI SIN-
HA): (a) Mr. Robert J. Hamilton,
consultant in dust cvaluation and
control deputed by the International
Labour Organisation under the In-
ternational Programme for the Im-
provement of Working Conditions
and Environment (PTACT) visited
Roro Mines to study the problem of
dust cvaluation and control in mincs.

(b) No, Sir. The problem of asbes-
tosis was not studied by him,

(¢) to (e). The recommendations
of the Consultant on dust evaluation
and control have been sent to the
mine managements including the
management of Roro Asbestos mines
for compliance.
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Request for Additional Regional
Cement Control Office, Hydenabad

5196, SHRI P. RAJAGOPAL
NAIDU: Will the Minister of IN-
DUSTRY be pleased to state:

(a) whether Andhra Pradesh Go-
vernment requested to offer an addi-
tional regional cement control office
at Hyderabad; and





